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SHRI LILADHAR KOTOKI : The
Hon. Minister has stated that due to
the strike in the tyre factory the Government
has permitted the import of tyres. May I
know whehter any steps have been taken
to resolve the strike to that scarce foreign
cxchange is not frittered away in importing.
tyres which can be manufactured here?

SHRI F. A. AHMED : Steps have been
taken by both the Central and the State
Governments to bring the two parties to-
gether and persuade the strikers to give up
the strike while the dispute is adjudicated
by the Conciliation Board but, so far
as the labourers are concerned, they have
not taken any action to recsume work.

MR. SPEAKER : Next questicn,  Shri
Chandra Shekhar Singh.

SHR1K. N. TIWARY: Sir, this question
should not be taken up because there is
no Bihar Government now.

MR. SPEAKER : Shri Chandra Sheckhar
Singh is absent. Shri Bhogendra Jha—
absent. Both are absent, So, he need not
worry. It is not taken up.

IMPORT OF SYNTHETIC YARN

*691. SHRI BAL RAJ MADHOK :
Will the Minister of COMMERCE be,
plcased to state :

(a) whether it is a fact that the State
Trading Corporation has been importing
synthetic yarn from Japan and Italy at
prices higher than the standard intcrnational
prices of this yarn;

(b) if so, the difference between the
standard international pricc and the price
being paid by the State Trading Corporation
on different qualities of imported yarn;

(c) whether it is also a fact that it has
resulted in huge loss of foreign exchange
to the country; and

(d) if so, the steps takcn to prevent the
loss in future?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHR!
MOHD. SHAFI QURESHI) : (a) and
(b). S.T.C. has made purchases from
Japan and Italy at competitive prices.

(c) No, Sir.

(d) Does not arise.
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SHRI BAL RAJ MADHOK : I question
the veracity of this answer. Let him
appoint a committee and find out the full
facts,

SHRI S. R. DAMANI : The production
of synthetic yarn has increased considerably

in the last two years and large quantity -

of our yarn is being smuggled ocut. In
view of this, may I know what is the ncces-
sity of importing this yarn and for what
purpose it is being used ?

SHRI MOHD. SHAFI QURESHI
Against the total requirement ¢f 10 million
kilograms we arc  producing only 2-4
million kilograms in the three factorics
that we have for nylon. Naturally, there-
fore, we have to import about 6-7 million
kilograms. It is becoming necessary be-
causc there is a gap between demand and
supply. Ncw factories also are coming
up. As to why we arc importing this nylon
yarn, it is because our spinners and weavers
require this yarn: otherwise, there will be
idle capacity in the industry and there will
be unemployment.
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SHRI B. SHANKARANAND : Just
now the hon. Minister said that synthetic
yarn is being imported because there is
a wide gap between the demand and supply
and it is being imported for new factoreis
that arc coming up. May I know what
are the new factorics that are coming up
that this yarn is bcing imported?

SHRI MOHD. SHAFI QURESHI
My hon. friecnd is confusing yarn with
fabric. I said, for the manufacturc of
nylon yarn, not for the manufacture of
nylon fabric.

SHRI VIKRAM CHAND MAHAJAN :
Is it a fact that therc arc many applications
pending for the setting up of new plants
and, if so, why the pcrmission has not
been granted so far?

SHRI MOHD. SHAFI QURESHI : The
matter is under the consideration of the
Government and it will be decided shortly.
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SHRI RANGA : What margin cf profit
are they making? Why dont’ you give a
straight answer ?

MR. SPEAKER : Hc requires notice.
= gLEA™ JAW : H{AT WGRT FY
AT AT FT HAATE FT §& T
saw g | fadfes wEax aiw w@a
foait & fgme & o FT SFHT AF 125
T gfq fFe) gei fast a9t &1 a9
I AAEED FTIEA F TR
CHooHTo & T HIG TF AT &7 WA
WY 120 T fFet T@T § A FE Fgar
¢ 5 ag 300% THT A ¥ AR
% Fgar & 5 o @ @ A ]
AR T FETEET | ag T7T F FTE@M-
TR FT AHEAT FI W 1 TEW
g q @ A @ 7 W A@EN aH
AT Y A 99 WG W 9% AT §,
W IEN IS A @R &)V & wmar
wren g B w ag e @7



Oral Answers

1335

# gg «t s =g g fE ag @
T F TN ot o F Awwrd & frers
IO B W g R e o
I fakelt F60 7 @y gar &7

it yEeRg e wRut: oEr O gEwT
1T & {6 7o Ao dlo 7 AT IAF
R F %7 gar §, | AW aaew
# sfoer & fog @ 2 wE E 5
gl B: FOT ®F F A%a T fH
T FFF 9T FE T FOT 9 q_w T
HIA 3T TAT § AR IqH qow S
g W TR 2 )

qET T IR 4 FAT 18 A4
w4t |

Treifea §RET 43 TR TAT |
TEIN ¥ 33 A@ T@AT |
£ YT 36 W@ TWT |

T qFT g I & @Y 4% QY
aaT & fF w@o o do ¥ qr
e w9 &

SHRI V. KRISHNAMOORTHI : There
arc about Rs. 5 crores worth of Bleeding
Madras, which was produced for exporting
to other countries. . . .

MR. SPEAKER : From nylon to Bleed-
ing Madras! (Interruptions).

SHRI V. KRISHNAMOORTHI : May
1 know from the hon. Minister whether
any firm has offered to export the entire
unsold quantity of Bleeding Madras in
licu of import of synthetic yarn and if so,
what was the reaction of the Government ?

SHRI MOHD. SHAFI QURESHI
The question relates to Bleeding Madras.
It is a fuct that we were exporting Blceding
Madras, worth Rs. 10 crorcs every year,
but because of overzealousness of exporters,
there was a huge stock accumulated in the
U.S.A. and the exports have come down
to Rs. 10 to 15 lakhs. There is a large
stock lying in Madras, for which an offer
was madc by a particular party, but the
offer was very fantastic; the party said that
it would take the entire quantity and
export it, but it should be permitted to
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import hundred per cent nylon yarn, so
that it could sell it here with 300 to 400
per cent premium. We did not allow
that.

SHRI RANGA : Will the Government
be prepared to supply information, if not
now, at least later, and place it on the
table of the House, at what price the STC
purchases this artificial yarn, synthetic
yarn, in Japan and other countries and
at what price it is selling here and what
margin of profit it is making. In view of
the fact that it imports and supplics twice
as much as is produced in our country,
it ought to be in a position to reduce the
total price at which it is made available to
the consumers by making less profit, by
charging much less than what they are
charging today. My hon. friend said that
they charge only Rs. 2 to 3 less than what
the factories are charging. Why should
they not charge so much less in view of the
fact that the factories are making so much
of profit?

SHRI DINESH SINGH : My hon.
colleague has given an idea of the cost at
which we had imported some of this yarn.
The point in this is that when we import
yarn, to it we have to pay 100 per cent
duty and 38 per cent excise, and that already
raises the price of the yarn higher. My
hon. friend, Shri Madhu Limye, raised
the question of smuggling. Naturally
smuggled yarn is free of these and, there-
fore, there is an imbalnce in that. Now
the question is that there is a price differ-
ence between the imported yarn and
the yarn which is manufactured here,
between anything that is imported and the
local production; we have just had a question
about scooters, about the price difference
that exists in other countries and here;
that is becausc they have the ccomomics
of large scale and other things. If we
start selling yarn at the price at which we
have imported, then what will happen?
We have had a number of questions in this
House; the hon. members have said that
wc are, by importing goods, to that cxtent,
stifling the local production; the local
production is being stunted because of
liberal import policy and, therefore, the
policy has got to be geared in such a way that
there is not much price difference. If we
sell the yarn at a price at which we have:
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imported, then it is resold in the market
at a higher pricc and somebody clse takes

away that. We have had this question
in this House.

The STC is trying to maintain a price
lower than the price at which th¢ manu-
facturing ccmpanies are selling so that. * « *

SHRI RANGA : They can ccll it ¢ven
at a much lower price.

’ﬁﬂqm:?\[o Fo FG F IrEH
H "

SHRI DINESH SINGH : That is entircly
different. We can go into the questicn of
how much more the lecal price sheuld be.
We shall constantly bear that in mind.

MR. SPEAKER
question,

: Ncw, short notice

SHRI NAMBIAR : What is this tam
‘Left Communist Nagas'?

MR. SPEAKER : I d¢ nct krow. Let
us hear from the hor. Minister.

SHRIMATI TARKESHWARI SINHA :
I did not know that the han. Mumber was
in transcendental meditaticn himsclf and,
therefore, he has not rcaliscd it.

MR. SPEAKER : Ncw. we arc tuking
up the short notice guesticn.

SHORT NOTICE QUESTION
SINKING oF STEEL FOUuNDRY AT Kurmn

S.N.Q. 10. SHRIMATI TARKESHWARI
No. SINBA :
SHRI S. S. KOTHARI :
SHRI NIHAL SINGH :
SHRT BENI SHANKER
SHARMA :
SHRI RABI RAY :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleascd to statc :

(a) whether it is a fact that thc stecl
foundry plant of the irc m and stecl ccmpany
at Kulti near Asansol has started sinking
rapidly; and

(b) if so, the action Government proposc
to take in this matter to avoid damage to
the entire stecl plant?
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F.A. AHMED) : (a) and
(b). A statement is laid on the Table of
the House.

STATEMENT

Tt has b:en r2ported that between 2130
hrs. on 9th March, 1968 and 2100 hrs. on
10th March, 1968, cracks appcared at
several points of the land on which the
Steel Foundry of M/s. Indian Iron and
Steel Co., Kulti stands. There was also
subsidencc of the land at several points
in depths varying from one to three fect
during this period. No furthcr subsidence
occurred after 2100 hrs. of 10th March,
1968. Conscquent on the subsidence of
the land, certain parts of the structures of
the foundry were damaged and bent at
different points. A team of experts has
been appointed by the Chicef Inspector of
Mines to ascertain the causes fror the
subsidence and its report
Dcoputy  Chicf Inspector of  Factorics,
Asansel, Govunment of West  Bengal,
is also enquiring into the matter and his
report is awaited.

is awaited.

SHRIMAT! TARKESHWARI SINHA :
The hon. Minister has assured us that a
tcam has b:cn appointed.  But meanwhile,
may I know the present loss and what
steps Governmont propose to take to sce
that no further damage is done to the
structurc of the plant?

SHRI1 F.A. AHMED : The valuc of pro-
duction has bcen reported to be about
Rs. 35,000 per day. As regards the actual
loss on account of thec damage to the
foundry, wc have appointed a team of cx-
perts and we are awaiting their report.
When we reccived their report it will be
possible for me to indicate the actual loss
that has occurrcd.

SHRIMATI TARKESHWARI SINHA :
May I know whether Government had any
information previously about mining being
done in that arca and whether Gevernment
or the company was cver aware that the
land beneath had becn mined, ard, there-
fore, a large portion of land was lying as
vacant mined area?

SHRI F.A. AHMED : If the company
had this information they would never
have set up this foundry there. As regards





